
7CHENNAI - 05-6-2024

Chennai, Jun 5:
Tata AIA Life Insurance (Tata 

AIA), one of India’s leading 
insurance companies, has launched 
a disruptive service proposition for 
its consumers. Those policyholders 
looking for emergency funds can 
avail an instant loan of upto Rs. 
1 lakh from their insurance policy 
without losing any coverage. The 
loan amount is credited to the 
consumer’s account within 1 minute 
via the insurer’s state-of-the-art 
MyDigiAccount portal.Since the 
launch, this digital-first initiative 
has already processed over 500 
requests and disbursed around Rs. 
5.5 crores, streamlining liquidity 
solutions for policyholders.
The facility allows consumers to 

borrow against the surrender value 
of select life insurance policies, 
ensuring they can quickly access 
funds with minimal paperwork and 
competitive rates. Policyholders 
can borrow an amount of up 
to Rs.1 lakh without providing 
collateral or going through a credit 
check at an interest rate of 8.80% 
per annum, much lower than the 
prevailing rate for personal loans. 
The streamlined process allows 
consumers to receive their funds 
within a minute of application, 
bypassing the delays of traditional 
loan approvals. 
Speaking on this occasion, 

Sanjay Arora, Executive Vice 
President & Head of Operations of 
Tata AIA, said, “While the need 

for emergency funds can arise for 
anyone and at any time, none of us 
would want to compromise on our 
loved ones’ financial security. The 
Instant Loan Facility underscores 
our commitment to our consumers 
to enable them to be fikar-free in 
any situation, including exigencies, 
without having to surrender their 
policy. We are proud to be the first 
in the industry to offer a digital 
end-to-end processing system for 
loan payouts. This demonstrates 
our commitment to leveraging 
technology to deliver exceptional 
customer experiences and set 
new benchmarks in the insurance 
industry.”

TATA AIA Life Insurance offers 
instant loan against policy
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NOTICE OF THE 01st EXTRA- ORDINARY GENERAL MEETING,

E-VOTING AND VIDEO CONFERENCE INFORMATION
	
Notice is hereby given that the 01st Extra- Ordinary General 
Meeting (EGM) of the Company, for the financial Year 2024-2025, 
is scheduled to be held on Friday, 28th June 2024 at 04:30 p.m.IST 
through video conference (VC), pursuant to the General Circular 
No. 09/2023 dated September 25, 2023, issued by the Ministry of 
Corporate Affairs.
	
Deemed Venue for the meeting: -8th Floor, South Tower, KRM 
Plaza, No. 2 Harrington Road, Chetpet, Chennai,Tamil Nadu, India, 
600031.

In compliance with the provisions of section 108 of the Companies 
Act, 2013 read with rule 20 of the Companies (Management 
and Administration) Rules, 2014, and to the  General Circular 
No. 14/2020 dated April 8, 2020, read with General Circular No. 
17/2020 dated April 13, 2020, General Circular No. 20/2020 dated 
May 5, 2020, General Circular No.02/2021 dated January 13, 
2021, General Circular No. 10/2022 dated December 28, 2022, 
and General Circular No. 09/2023 dated September 25, 2023 
issued by the Ministry of Corporate Affairs,the Company has made 
arrangements with Central Depository Services (India) Limited 
(CDSL) to facilitate e-voting and video conference platform to 
participate and vote in respect of matters to be transacted at the 
Extra-Ordinary General Meeting.
 
A person, whose name appears in the Register of Members/
Beneficial Owners as on the cut-off date i.e., 21st June 2024 
only shall be entitled to avail the facility of remote e-voting and 
video conference platform in the Extra-Ordinary General Meeting 
conducting through online / electronically.

Any person who becomes a Member of the Company after the 
dispatch of Notice of this EGM and holding share as on cut-off date 
i.e., 21st June 2024, can follow the process for generating the Login 
ID and Password as provided in the Notice of the EGM. If such a 
member is already registered with CDSL/ NSDL for e-voting, the 
existing User ID and Password can be used for casting vote.

The remote e-voting facility shall commence on Tuesday25th June 
2024, 09:00 a.m. (IST) and shall end on Thursday, 27th June 2024, 
05:00 p.m. (IST). The remote e-voting shall not be allowed beyond 
the said date and time. Hence, all the members will be able to vote 
through the facilitated mode of remote e-voting within the above 
specified timeline.

The members who have cast their vote by remote e-voting may 
attend the meeting but shall not be entitled to cast their vote 
again. Those members who have not cast their vote, may attend 
the meeting, they shall be eligible to vote through remote e-voting 
system available during the Extra-Ordinary General Meeting.

Notice for the meeting can also be viewed at http://www.sfltd.in and 
on the website of CDSL http://www.evotingindia.com

Any query/grievance connected with the video conference 
and voting by electronic means, may be addressed to  
helpdesk.evoting@cdslindia.com

-By order of the Board-
For S.M.I.L.E. MICROFINANCE LIMITED 

Place: Chennai				    Sd/-
Date: June 05, 2024	 ManagingDirector & CFO

Chennai, Jun 5:
A  m e g a  L P G 

safety panchayat was 
conducted by Indian 
Oil Corporation Limited  
in Sunguvarchattram.  
ED and  TNSO   M. 
Annadurai and CGM 
(LPG)   N. Manoharan 
had graced the occasion  
i n  w h i c h  a r o u n d 
500 LPG consumers 
of   Padmavathy Gas 
agencies  PRM Indane 
and  Mallika Indanegas 

agencies belonging to 
S r i p e r umbudu r  a n d 
Sunguvarchattram villages 
had participated. 
Kavitha Ravikumar , 

DLSH Chennai Indane 
D i v i s i o n a l  O f f i c e 
delivered the safety clinic 
address and elaborated 
o n  v a r i o u s  s a f e t y 
precautions to be taken 
when handling LPG. 
The participants were 
briefed on safety tips 
like keeping cylinders in 

upright position, hazards 
if stove is placed below 
the cylinders ,  dos 
and don’ts/emergency 
handling in case of LPG 
leaks etc . 
Customers were also  

explained about LPG 
eme rg ency he l p l i n e 
number 1906 and how 
any complaint registered 
t h r o u g h  1 9 0 6  g e t s 
rectified within 2 hours. 
Satyakam Sarma , Mgr 
(LPG-S) elaborated on 

new age products like 
10kg composite cylinder, 
5kg FTL cylinders and 
High thermal efficiency 
stoves .
ED & SH Tamil Nadu& 

Puducherry , stressed 
the importance of pre 
delivery checks when 
getting a cylinder refill 
. A quiz was conducted 
for the participants and 
prizes were distributed.

IOC conducts mega LPG 
safety panchayat

Chennai, Jun 5:
 On the occasion 

of World Environment 
Day, Renault Nissan 
Automotive India Private 
Limited (RNAIPL) is 
proud to announce its 

NAME CHANGE
I,     PRABHU RAVISHA,  
S/O        Ravi Sha,   Date   of 
Birth:    04.10.1994,  Residing 
at   No. 14, Bazaar Street, 
Chintadripet, Chennai –600 002. 
shall henceforth be known as  
PRABHU SHA RAVI SHA 

PRABHU RAVISHA

NAME CHANGE
I, Old Given name: Nageswara 
Prasad, Old Sur name: Yeleswara  
Poo,    S/O    Yeleswarapoo  
Sankaravadthani,   Date   of 
Birth:   01 .11.1963,    Residing 
at   No.14, D-9, Balamurugan  
Apts, 4th Cross Street, UI Colony,   
Kodambakkam	 C h e n n a i 
-– 600024   shall   henceforth  be   
known as  New Given name:  
NAGESHWARA  PRASAD New 
Given name: YELESWARAPU

 Old Given name: Nageswara 
Prasad, Old Sur name: 

Yeleswara  Poo

NAME CHANGE
My Son,    Old Given Name: 
BURHANUDDIN IDRISH    Old 
Sur Name: BHARMAL, S/O. Idrish 
Yusuf Ali  Bharmal, Date   of 
Birth:   31.03.2018,    Residing 
at   Radiance Supremo, Tower–1, 
Flat  T1–B902, 131 GNT 
Road, Madhavaram,   Chennai 
– 600 060.   shall henceforth be 
known as New Given name: 
BURHANUDDIN New Sur name: 
IDRISH BHARMAL   

                     Idrish Y Bharmal

Father

NAME CHANGE
 I, Old GIVEN NAME:   
PREMALATHA, Old Sur Name:  
GNANA KUMAR,     D/O.  
A. Perumal,  DATE OF BIRTH: 
14.05.1975,   Residing at  SHIYAM 
'THIRTH' Apts,    Block–7, 4th Floor, 
'B' North Jeganatha Nagar,  
Villivakkam,          Chennai – 600049.
shall   henceforth  be    known    as  
New  Given Name: PREMALATHA    
New Sur Name: PERUMAL

Old GIVEN NAME:   
PREMALATHA, Old Sur Name:  

GNANA KUMAR

NAME CHANGE
I, M. SIVAKUMAR, ARMY 
No.1064249K, W/o. Siva-
bahagya  Sivakumar, re-
siding at No. 3A, 3rd Street, 
Sakthi Ganapathy Nagar, 
Thiruvottiyur, Chennai – 
600 019. My Wife   Date of 
Birth is 27.05.1973 and her 
Name Wrongly mentioned in 
my PPO and Discharge book 
as S BHAGYA. Her Correct 
Name is SIVABAHAGYA  
SIVAKUMAR vide affidavite 
Dated : 04.06.2024 before 
Notary Public S. RAMESH. 
Chennai.

M. SIVAKUMAR

NAME CHANGE
I,   MALA KARTHI,  W/O.     
A. Karthik,  Date   of Birth:    
08.03.1987,   Residing at   New 
No. 31, Old No.15, Flowers 
Road, Jaganathan Nagar, 
Arumbakkam,  Chennai  
–600 106. shall 
henceforth be known as  
MALA KARTHIK  

MALA KARTHI

NAME CHANGE
My Daughter,   Sai Nikitha 
Tanjore Seturaman Raju,      Date   
of Birth:   06.08.2009, (District 
of Birth: Chennai), Residing at 
Sahana Apartment,  Flat No. 7, 
3rd Floor, Door No.17, 2nd Main 
Road, R.A.Puram, Chennai –600 
028. shall henceforth be known as  
SAI NIKITHA TSR

       Raju Seturaman,
Father

NAME CHANGE
My Son,    Sai Harsha 
Valiguntapuram   Sureshkumar, 
S/o.Suresh Kumar Valiguntapuram   
Srinivasulu, Date   of Birth:  
09.02.2017,    Residing at   B–7, 
Prince Village, No.105, Elaya 
Street, Tondiarpet,    Chennai 
– 600 081.   shall henceforth be 
known as        Sai Harshavardhan  
Valiguntapuram   Sureshkumar   

Sudha Gopalakrishnan,
Mother

NAME CHANGE
I,  Old Given name: MOHAMMAD 
MERAJ   Old Sur name: ....    Date   
of Birth:   20.07.1988,    Residing 
at   No.3/20, Indira Gandhi Street, 
Indira Gandhi Puthama Nagar, 
OMR, Kazhipattur, Kancheepuram 
– 603 103.     shall   henceforth  be   
known as  New Given 
name:  MOHD MERAJ   New  
Sur name: ... ...

 Old Given name: MOHAMMAD 
MERAJ   Old Sur name: .... 

NAME CHANGE
I,     THAMEM ANSARI, S/O       
Shahul Hameed,   Date   of 
Birth:    03.06.1968, Residing 
at  Old No. 184, New No.123/2, 
2nd Floor, Adham Street, 
Royapuram,  Chennai –600 013. 
shall henceforth be known as  
THAMEEM ANSARI S/O. 
SHAHUL HAMEED 

THAMEM ANSARI

NAME CHANGE
I,   KANDASWAMI JAYARAMAN,   
S/O     Jaya Raman,   Date   of Birth:    
30.10.1976,  Residing at   No. 23, 
B13 Ragam Apts, M.P.M. Street, 
Vyasarpadi,   Chennai –600 039. 
shall henceforth be known as  
KANDASWAMY  JAYARAMAN
KANDASWAMI JAYARAMAN

NAME CHANGE
I, JYOTHI GENJI, W/O 
Mylangam Kumar Ganesh, Date   
of Birth: 09.12.1988,   Residing 
at  47/38, Mannar 2nd Street,   
Vadapalani,  Chennai –600026.  
Shall henceforth be known as  
JYOTHI MYLANGAM KUMAR 
GANESH

JYOTHI GENJI

NAME CHANGE
I,   SHETTY PARASURAMAN /
BALAJI, S/O. S.Parasuraman, 
DATE OF BIRTH: 26.03.1989,   
Residing at 3 F1 Lakshminivas, 
1st Floor, 7th Main Road, 
R a j a a n n a m a l a i p u r a m , 
Chennai – 600028. Shall 
henceforth  be known as   
SHETTY PARASURAM/BALAJI
         SHETTY PARASURAMAN/ 

BALAJI

NAME CHANGE
I,  OLD Surname: :HABEEB,  
OLD Given Name: KADER 
ROSIYAL,            W/O:  HABEEB
DATE OF BIRTH: 06.11.1963, 
Residing at  Old No.37, New 
No.83/4,  Pachaippan Street, 
Ellis Road, Chennai - 600 002. 
Shall henceforth be known as   
New Surname: :HABEEB,   New 
Given Name: KADER ROSIYA

OLD Surname: :HABEEB, 
 OLD Given Name: KADER 

ROSIYAL

NAME CHANGE
I,  Siddharth Hariharan  
Eranazathu  Sudharsan,  S/O:  
Sudharsan, DATE OF BIRTH:     
14 .11.1988,  residing at    NO. 
44 , V G P South Main Road,  
Sholinganallur,              AKKARAI 
sholinganallur,   Chennai – 
600119. shall henceforth be known 
as   SIDDARTH  HARIHARAN   
SUDHARSAN

 Siddharth Hariharan  
Eranazathu  Sudharsan

NAME CHANGE
I,   MOHAMED ATHEEF 
RAHUMAN, S/O. Jahir 
Hussain, DATE OF BIRTH: 
08.09.2005, No.3/2 Palavayal 
Street,  Agaram Jawahar 
Nagar, Chennai –600082 
Shall henceforth be known 
as  MOHAMED ATHIF 
RAHUMAN

 MOHAMED ATHEEF 
RAHUMAN

NAME CHANGE
I, VIDYA BALAJI SUNDAR,  W/O 
BALAJI SUNDAR,    Date   of 
Birth:24.12.1975,   Residing 
at  No.38/17, Sri Yoga, 2nd 
Floor, Muthamman Nagar, 
Ayanavaram,  Chennai –600023.  
Shall henceforth be known as  
VIDYA GOVINDARAO

VIDYA BALAJI SUNDAR

NAME CHANGE
I,   Hayar Nisha – Osarathan 
Mithar Sha Saik Hussain, W/O. 
Salva Mohamed,  DATE OF 
BIRTH: 03.06.1965,   Residing 
at No. 624C,  3rd Block, 67th 
Street, Muthamizh Nagar, 
Kodungaiyur, Chennai – 600118. 
Shall henceforth  be known as   
HAYAR NISHA-SAIK HUSSAIN

     Hayar Nisha – Osarathan 
Mithar Sha Saik Hussain

NAME CHANGE
I, JAIN VIMAL CHAND,   S/O:  
Gulabchand Jain, DATE OF 
BIRTH:   13.11.1963, residing 
at    H–1804, 18th Floor, KLP 
Abhinandan Apts, NO.1, 
Strahans Road, Near Pattalam  
Bus Stand,  Pattalam, Perambur 
Barracks,  Chennai– 600012.
Shall henceforth be known as   
VIMALCHAND  GULABCHAND 
JAIN

 JAIN VIMAL CHAND

NAME CHANGE
I, KALAIVANI KABILAN, W/O:  
Gokulnath Sundaramurthy, 
DATE OF BIRTH:    05.01.1985, 
residing at    NO. 9/3, Gulam 
Abbas Alikhan, 7th Street,  
Thousand Lights,  Greams 
Road, Chennai  –600 006. 
Shall henceforth be known as    
KALAIVANI GOKULNATH
                KALAIVANI KABILAN

NAME CHANGE
I,SYED MEER MOIDEEN,    
S/O. SYED MEER, DATE 
OF BIRTH:   05.01.1972, 
Karunkuzhi, Tamilnadu, Residing 
at  No.58/2, Ramasamy 
Street, Puliyanthope,  Chennai 
– 600 012. Shall henceforth 
be known as  SYED MEER 
MOHIDEEN  

SYED MEER MOIDEEN

NAME CHANGE
  I, SUBRAMANIAN KAMAKSHI,    
D/o, Ramaiya,  DATE OF 
BIRTH:    09.05.1979 –Chennai,  
residing at F. No. 7, Shiyam 
Shreays  Apartments,  No.15/8, 
Dhandapani Street, T.Nagar, 
Chennai- 600017. shall 
henceforth be known as       New 
Surname: RAMAIYA  New 
Given Name: KAMAKSHI
       SUBRAMANIAN KAMAKSHI

Renault Nissan expands 
environmental commitment

plans to rejuvenate five 
additional waterbodies 
in and around Oragadam 
where the company is 
located. 
These waterbodies are 

in addition to the ten 
lakes and ponds in the 
Oragadam/ Kanchipuram 
area that RNAIPL had 
already committed to 
rev i ta l i se in 2023, 

b r i ng i ng t h e t o t a l 
number of water bodies 
protected and enhanced 
by RNAIPL as part 
of its environmental 
commitment to 15.
As part of its latest 

commitment, RNAIPL 
will rejuvenate five 
more water bodies 
in the loca l i t y o f 
Ezhichur, Kaduvanchery, 
Va n c h u v a n c h e r y , 
Nariyampakkam villages 
during FY2024. 
These l akes wi l l 

undergo comprehensive 
restoration measures 
aimed at improving 
w a t e r  r e t e n t i o n , 
enhancing biodiversity, 
and providing local 
communities with access 
to fresh drinking water.

C omm e n t i n g  o n 
this initiative, Keerthi 
Prakash , Manag ing 
Di r ec to r,  RNAIPL , 
said , “At RNAIPL, 
wa t e r  managemen t 
is a core focus of 
ou r  manu f a c t u r i n g 
o p e r a t i o n s .  B y 
revitalising these water 
bodies, we aim to not 
only enhance biodiversity 
but also support local 
c o mm u n i t i e s  a n d 
enhance their well-being 
by preserving natural 
resources. We believe in 
the power of collective 
action and initiatives 
like these can create a 
lasting positive impact 
on the ecosystem and 
the lives of people 
around us.”

Chennai. Jun 5:  
Yo k o g aw a  I n d i a 

L imi t ed announce s 
that parent company 
Yokogawa E l e c t r i c 
Corporation of Japan has 
completed the acquisition 
of Adept Fluidyne Pvt. 
Ltd. (“Adept”), one 
of the largest Indian 
m a n u f a c t u r e r s  o f 
magnetic flowmeters 
in India . Company 
officials present for the 
announcement: Sajiv 
Nath, Vice President, 
Yokogawa Elect r ic-
Japan, Regional Chief 
Executive -South Asia, 
Manag ing Di r ec to r 
Yokogawa India Limited, 
and Vinayak Gadre, 
Managing Director for 
Adept Fluidyne Pvt Ltd.  
Flowmeters are an 

essen t i a l indus t r i a l 
instrument that can 
me a s u r e  t h e  f l ow 
rates and, with some 
products, the density and 
temperature of liquids, 
g a s e s ,  and s t e am . 
Various measurement 
technologies are available 
depending on the purpose 
of measurement, the type 

and condition of the 
fluid or gas, and the 
measurement conditions. 
With the rapid expansion 
of India’s industrial sector 
under the Government of 
India’s ‘Make in India’ 
initiative, which aims 
to transform India into 
a global manufacturing 
hub by encouraging 
both multinational and 
domestic companies 
to manufacture their 
products within the 
country, the demand for 
flowmeters continues to 
grow. This growth is 
further fueled by adopting 
agile manufacturing 
practices, which enhance 
the responsiveness and 
efficiency of production 
processes in various 
industries.  
Sa j iv Nath- Vice 

President, Yokogawa 
Electric-Japan, Regional 
C h i e f  E x e c u t i v e , 
South Asia, Managing 
D i r e c t o r -Yokog awa 
India Limited, shares, 
“We are committed to 
the Indian market as 
we firmly believe in 
‘Make in India’. It is 

Yokogawa acquires Indian 
flowmeter manufacturer 

Chennai, Jun 5:
T h e  u p c o m i n g 

gove rnmen t shou ld 
continue to prioritise 
i n n o v a t i o n ,  y o u t h 
empowe rmen t ,  and 
entrepreneurship, in 
line with the overall 
focus on governance, 
d e v e l o pm e n t ,  a n d 
performance, electronics 
industry experts said 
on Wednesday.
According to Varun 

Gupta, Co-Founder of 
Boult, as the electronics 
sector maintains its 
u pwa r d  t r a j e c t o r y, 
government support 
remains instrumental 
in bolstering global 
competitiveness.
“The Produc t i on -

Linked Incentive (PLI) 
scheme tailored for 
hearables and wearables 
is poised to play a 
pivotal role in realising 
t h e  g o v e r nm e n t ’ s 
a m b i t i o u s  e x p o r t 
targets, providing a 
substantial boost to the 
sector’s competitiveness 
and contribution to the 
global market,” Gupta 
told IANS.
A PLI scheme worth 

Rs 12,195 crore has 
be en i n i t i a t e d f o r 
the manufacturing of 
telecom and networking 
products. In addition, 
incentives worth more 
than Rs 4,000 crore 
have been earmarked 
fo r the des ign - l ed 

manufacturing scheme 
of the existing PLI 
Scheme.
In addition, Madhav 

S h e t h ,  C E O  o f 
HTech , an t i c ipa t ed 
f u r t h e r  g r o w t h 
a n d  d e v e l o pm e n t , 
particularly in artificial 
intelligence (A)I, local 
manu f a c t u r i ng and 
semiconductors in the 
next five years.
“I also anticipate a 

further boost for local 
manufacturing driven 
by the shift in the 
global supply chains 
and increasing interest 
from global companies 
i n  e s t a b l i s h i n g 
manufacturing facilities 
in India,” he added.

Innovation, youth empowerment, entrepreneurship 
should continue: Electronics industry

Av n e e t  S i n g h 
Ma rw a h ,  CEO o f 
S u p e r  P l a s t r o n i c s 
P r i v a t e  L i m i t e d 
(SPPL) , men t i oned 
that the PLI scheme 
and in f r a s t r u c t u r a l 
enhancement s have 
greatly strengthened 
India’s compet i t ive 
position in the global 
semiconductor market.

exciting to be a part 
of India’s sustainable 
transformation growth 
trajectory. Today marks 
a pivotal moment in our 
company’s history as we 
announce the acquisition 
of Adept. We embark on 
a journey of innovation 
and growth, combining 
the best Indian expertise 
with Japanese quality 
and excellent ingenuity, 
all under the spirit of 
‘Make in India”.  
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நாடாளுமன்றத் தேர்தலில் தி.மு.க. கூட்டணி 40 த�ொகுதிகளிலும் மாபெரும் வெற்றி பெற்றதைய�ொட்டி, முதலமைச்சர் 
மு.க.ஸ்டாலினை முகாம் அலுவலகத்தில் தலைமை செயலாளர் சிவ் தாஸ் மீனா மற்றும் அரசு உயர் அலுவலர்கள் சந்தித்து வாழ்த்து 
தெரிவித்தனர்.. 

சென்னை, ஜூன்.5-–
நாடாளுமன்ற தேர்தல் வெற்றியை 

கருணாநிதிக்கு காணிக்கை 
யாக்குகிறேன் என்று முதலமைச்சர் 
மு.க.ஸ்டாலின் கூறியுள்ளார்.

தி.மு.க. கூட்டணி தமிழ்நாட்டில் 
உள்ள 40-க்கு 40 த�ொகுதிகளிலும் 
வெற்றி உறுதியானதையடுத்து, 
சென்னை அண்ணா அறிவாலயத்துக்கு 
தி.மு.க. தலைவரும், முதலமைச்சரு 
மான மு.க.ஸ்டாலின் நேற்று 
மாலை வருகை தந்தார். அவருக்கு 
தி.மு.க.வினர் உற்சாக வரவேற்பு 
அளித்தனர்.  ஆரவாரத்துக்கு மத்தியில் 
முதலமைச்சர் மு.க.ஸ்டாலின் 
நிருபர்களுக்கு பேட்டியளித்தார். 
அப்போது அவர் கூறியதாவது:-

இந்த மாபெரும் வெற்றிக்கு 
காரணமான அன்பார்ந்த 
தமிழ்நாட்டுக்கு மக்களுக்கும், 
கருணாநிதியின் உயிரிலும், உயிரான 
தி.மு.க.வினருக்கும் க�ோடான க�ோடி 
நன்றியை தெரிவித்துக் க�ொள்கிறேன். 
‘பாசிசத்தை வீழ்த்தி இந்தியாவை 
காப்போம்' என்ற முழக்கத்தோடு 
பிரச்சார பயணத்தை செய்த தி.மு.க. 
தலைமையிலான ‘இந்தியா' 
கூட்டணி கட்சி தலைவர்களுக்கும், 
நிர்வாகிகளுக்கும், செயல் 
வீரர்களுக்கும், த�ொண்டர்களுக்கும் 
என்னுடைய நெஞ்சார்ந்த நன்றியை 
தெரிவித்துக் க�ொள்கிறேன்.

கடந்த நாடாளுமன்ற தேர்தலில் 39 
த�ொகுதிகளில் வெற்றி பெற்றோம். 
இந்த நாடாளுமன்ற தேர்தலில் 
மீதமுள்ள ஒரு த�ொகுதியையும் 
சேர்த்து 40-க்கு 40 த�ொகுதியையும் 
மக்கள் வழங்கி இருக்கிறார்கள். 
அகில இந்திய அளவில் ‘இந்தியா' 
கூட்டணியை ஜனநாயக சக்திகள் 
அனைவரும் இணைந்து 
உருவாக்கின�ோம். 

பிம்பத்தை ஏற்படுத்திய பா.ஜ.க.
‘400 இடங்களில் வெற்றி 

பெறுவ�ோம் என்று ச�ொல்லி, 
தங்களுக்கு யாருமே எதிரியாக 
இல்லை' என்ற நினைப்பில் பா.ஜ.க. 
கட்டமைப்பை அமைத்தது. ஒரு 
பிம்பத்தை ஏற்படுத்தியது. ஆட்சி 
அமைக்க பெரும்பான்மைக்கு 

தேவை யான இடங்களை கூட பெற 
முடியாத அளவுக்கு பா.ஜ.க. தற்போது 
தள்ளப்பட்டுள்ளது. 

2 நாட்களுக்கு முன்பு கருத்துக் 
கணிப்பு என்ற பெயரில் உளவியல் 
ரீதியான தாக்குதலை பா.ஜ.க. 
க�ொடுத்தது. ஆனால் தேர்தல் முடிவு 
அரசியல் சாசனத்தை மாற்றி விடலாம், 
வெறுப்பு பிரச்சாரத்தால் மக்களை 
பிளவுப்படுத்தலாம் என்று நினைத்த 
பா.ஜ.க.வுக்கு எதிரான தீர்ப்புதான் 
எங்கள் கூட்டணிக்கு கிடைத்த 
வெற்றி.

அதிகார துஷ்பிரய�ோகம்
பா.ஜ.க.வின் பணபலம், 

அதிகார துஷ்பிரய�ோகம், ஊடக 
பிரச்சாரம் என்று எல்லாவற்றையும் 
உடைத்தெறிந்து, பெற்றிருக்க 
கூடிய இந்த வெற்றி மகத்தான, 
வரலாற்று சிறப்புமிக்க வெற்றியாக 
அமைந்திருக்கிறது. தேர்தல் முடிவுகள் 
முழுமையாக வெளியான பின்னர், 
இந்திய ஜனநாயகத்தையும், அரசியல் 
சாசனத்தையும் காக்க தேவையான 
அரசியல் செயல்பாடுகளை தி.மு.க. 
த�ொடர்ந்து முன்னெடுக்கும்.

கருணாநிதியின் நூற்றாண்டு நிறைவு 
விழா ஆண்டு இது. நாடாளுமன்ற 
தேர்தல் வெற்றியை கருணாநிதிக்கு 
காணிக்கையாக்குவ�ோம் என்று 
ச�ொல்லி இருந்தேன். இந்தியாவில் 75 
ஆண்டுகள் கடந்த மாநில கட்சியான 
தி.மு.க.வின் இந்த தேர்தல் வெற்றியை, 
இந்த இயக்கத்தை 50 ஆண்டு 
காலம் கட்டி காத்த கருணாநிதிக்கு 
காணிக்கையாக்குகிறேன்.

இவ்வாறு அவர் கூறினார்.
பின்னர் நிருபர்கள் கேட்ட 

கேள்விகளும், அதற்கு முதலமைச்சர்  
அளித்த பதில்களும் வருமாறு:-

கேள்வி:- தமிழ்நாட்டில் 
அனைத்து இடங்களிலும் வெற்றி 
பெற்று இருக்கிறீர்கள். ‘இந்தியா' 
கூட்டணியில் பிரதமர் வேட்பாளராக 
உங்களை முன் நிறுத்துவார்களா?

பதில்:- இந்த கேள்விக்கு 
ஏற்கனவே நான் பலமுறை பதில் 
ச�ொல்லி இருக்கிறேன். கருணாநிதி 
ச�ொன்னதைதான் நான் திருப்பி, 
திருப்பி ச�ொல்லி இருக்கிறேன். எனது 

உயரம் எனக்கு தெரியும். தேர்தல் 
முடிவுகள் முதலில் முழுமையாக 
வரட்டும். இந்த கருத்தை பற்றி 
அப்புறம் பேசலாம்.

கேள்வி:- தமிழ்நாட்டில் இந்த 
தேர்தலில் பா.ஜ.க. காலூன்றும் 
என்று ச�ொல்லி வந்தார்களே, 
இப்போது நீங்கள் என்ன ச�ொல்ல 
விரும்புகிறீர்கள்?

பதில்:- காலூன்றும்போது 
ச�ொல்கிறேன். ‘தாமரை' மலரும்.., 
மலரும்.., என்று ச�ொன்னார்களே! 
எப்படி மலராமல் ப�ோனத�ோ, 
அதுமாதிரிதான் இது.
40க்கு 40 வரும் என
எதிர்பார்த்தோம்

கேள்வி:- தி.மு.க. கூட்டணி 
40-க்கு 40 வரும் என்று யாரும் 
எதிர்பார்க்கவில்லையே...

பதில்:- நாங்கள் எதிர்பார்த்தோம். 
ம�ோடியின் எதிர்ப்பு அலை இந்தியா 
வின் பல்வேறு மாநிலங்களில் 
இருக்கிறது. அதேப�ோன்று 
தமிழ்நாட்டில் முழு அளவுக்கு 
எதிர்ப்பு அலை இருக்கிறது என்பதற்கு 
இது ஒரு எடுத்துக்காட்டு.

கேள்வி:- பிரதமர் ம�ோடி தமிழ் 
ம�ொழியை பெருமையாக பேசி 
தமிழ்நாட்டுக்கு அடுத்தடுத்து வருகை 
தந்தது மக்கள் மனதில் மாற்றத்தை 
க�ொண்டு வரவில்லையா? அது வாக்கு 
வங்கியாக மாறவில்லையா?

பதில்:- தமிழை பற்றி, திருக்குறளை 
பற்றி பல இடங்களில் பாராட்டி பேசி 
இருக்கிறார். அடையாளம் காட்டி 
பேசி இருக்கிறார். இதெல்லாம் 
மக்களை ஏமாற்றுவதற்காக 
பேசப்பட்ட பேச்சுகள். ஒடிசாவில் 
ப�ோய் இதே தமிழர்களை எந்தளவுக்கு 
கேவலப்படுத்தினார் என்பது நாட்டு 
மக்களுக்கு தெரியும்.

கேள்வி:- தி.மு.க.வின் அடுத்தக் 
கட்ட நகர்வுகள் எப்படி இருக்கும்?

பதில்:- நாளை (இன்று) ‘இந்தியா' 
கூட்டணி கட்சி தலைவர்கள் 
டெல்லியில் கூடுகிறார்கள். நானும் 
இந்த கூட்டத்துக்கு செல்கிறேன். 
அதில் கலந்து பேசி முடிவு 
எடுக்கப்படும்.

இவ்வாறு அவர் பதிலளித்தார்.

 தேர்தல் வெற்றி கருணாநிதிக்கு 
காணிக்கை: மு.க.ஸ்டாலின் பேட்டி

பா.ஜ.க.வின் பணபலம், அதிகார துஷ்பிரய�ோகத்தை உடைத்தெறிந்த

சென்னை, ஜூன் 5– 
தமிழகம், புதுச்சேரியில் 

40 த�ொகுதிகளையும் 
தி.மு.க. தலைமையிலான 
இந்தியா கூட்டணி 
கைப்பற்றியுள்ளது.

இந் தி ய ா வி ல் 
நாடாளுமன்ற ப�ொது 
தேர்தல் 7 கட்டங்களாக 
நடத்தப்பட்டது. இதில், 
கடந்த ஏப்ரல் 19-ம் தேதி 
நடைபெற்ற முதல் கட்ட 
தேர்தலில், தமிழகத்தின் 
39 த�ொகுதிகள் மற்றும் 
புதுச்சேரி த�ொகுதிக்கு 
வா  க் கு ப ்ப தி வு 
நடைபெற்றது.

 தமிழகம், புதுச்சேரியை 
ப�ொருத்தவரை, திமுக 
தலைமையில் காங்கிரஸ் 
உள்ளிட்ட கட்சிகள் 
இணைந்த இந்தியா 
கூட்டணி, பா.ஜ.க., 
பா.ம.க., த.மா.கா. 
உள்ளிட்ட கட்சிகள் 
அடங்கிய தேசிய ஜனநாயக 
கூட்டணி, அண்ணா 
தி.மு.க., தேமுதிக 
இணைந்து ஒரு கூட்டணி, 
நாம் தமிழர் கட்சி என 
4 முனை ப�ோட்டி 
நிலவியது. வாக்குப்பதிவு 
முடிந்த பிறகு, பதிவான 
வாக்குகள் அடங்கிய 
மின்னணு இயந்திரங்கள், 
சம்பந்தப்பட்ட த�ொகுதிக்கு 
உட்பட்ட வாக்கு 
எண்ணும் மையங்களில் 
வைக்கப்பட்டன.

கடந்த ஜூன் 1-ம் தேதி 
இறுதி கட்ட தேர்தல் 
முடிந்த நிலையில் அன்று 
மாலை    , தேர்த    லு க் கு 
பிந்தைய கருத்துக் 
கணிப்புகள் வெளியாகின. 
இதில், தமிழகம், 
புதுச்சேரியில் தி.மு.க. 
கூட்டணி பெரும்பான்மை 
இடங்களை கைப்பற்றும் 
என ்றேபெ    ரு ம்பா   ல ா ன 
க ணி ப் பு க ளி ல் 
தெரிவிக்கப்பட்டது.

இந் நி லை  யி ல் , 
நாடு முழுவதும் 
வாக்கு எண்ணிக்கை 
நேற்று நடைபெற்றது. 
தமிழகம், புதுச்சேரியின் 
40 மையங்களிலும், 
காலை 8 மணிக்கு 
வாக்கு எண்ணிக்கை 
த�ொடங்கியது. முதலில் 
தபால் வாக்குகளும், 
த�ொடர்ந்து மின்னணு 
இ யந் தி ர ங்க  ளி ல் 
பதிவான வாக்குகளும் 
எண்ணப்பட்டன.  காலை 

9 மணி முதலே முன்னிலை 
நிலவரம் வெளியாகத் 
த�ொடங்கியது.

தமிழக பா.ஜ.க. 
தலைவர் அண்ணாமலை 
ப�ோட்டியிட்ட க�ோவை, 
பா.ஜ.க. கூட்டணியில் 
பாமக சார்பில் சவுமியா 
அன்புமணி ப�ோட்டியிட்ட 
தருமபுரி, அண்ணா 
தி.மு.க. கூட்டணியில் 
தே.மு.தி.க. சார்பில் 
விஜயகாந்த் மகன் விஜய 
பிரபாகரன் ப�ோட்டியிட்ட 
விருதுநகர் உள்ளிட்ட சில 
த�ொகுதிகளில் மட்டும் 
தி.மு.க., பா.ஜ.க., அண்ணா 
தி.மு.க. வேட்பாளர்கள் 
மாறி மாறி முன்னிலையில் 
இருந்தனர்.

மற்ற அனைத்து த�ொகுதி 
களிலும், த�ொடக்கம் 
முதலே தி.மு.க. தலைமை 
யிலான இந்தியா 
கூட்டணி வேட்பாளர்கள் 
வ ெ ற் றி மு க த் தி ல் 
இருந்தனர். இதனால் கட்சி 
த�ொண்டர்கள் உற்சாகத் 
துடன் காணப்பட்டனர்.

மாலை 3 மணி அளவில், 
அனைத்து த�ொகுதிகளும் 
தி.மு.க. கூட்டணிக்கு 
கிடைத்தது. தமிழகம், 
புதுச்சேரியில் உள்ள 40 
த�ொகுதிகளையும் தி.மு.க., 
காங்கிரஸ் உள்ளிட்ட 
கட்சிகள் அடங்கிய இந்தியா 
கூட்டணி கைப்பற்றியது.

22 த�ொகுதிகளில் 
தி.மு.க. வெற்றி

உதயசூரியன் சின்னத்தில் 
க�ொ.ம.தே.க. வேட்பாளர் 
ப�ோட்டியிட்ட நாமக்கல் 
உட்பட்ட 22 த�ொகுதிகளில் 
தி.மு.க.வும், புதுச்சேரி 
உள்ளிட்ட 10 த�ொகுதிகளில் 
காங்கிரஸ் கட்சியும் வெற்றி 
பெற்றுள்ளன. அதேப�ோல, 
வி.சி.க.,  கம்யூனிஸ்ட், 
மார்க்சிஸ்ட்  தலா 2 
த�ொகுதிகள், ம.தி.மு.க., 
இந்திய யூனியன் முஸ்லிம் 
லீக் தலா ஒரு த�ொகுதி என 
ம�ொத்தம் 40 த�ொகுதிகளும் 
இந்தியா கூட்டணி வெற்றி 
பெற்றது.

கடந்த 2004 நாடாளுமன்ற 
தேர்தலில் தி.மு.க. 
தலைமையிலான கூட்டணி 
40 இடங்களையும் 
கைப்பற்றியது. கடந்த 2019 
தேர்தலில் தேனி தவிர்த்து 
மற்ற 39 த�ொகுதிகளையும் 
வசமாக்கியது. தற்போது 
மீண்டும் தமிழகம், 

தமிழகம், புதுச்சேரியில் 40 த�ொகுதிகளிலும் 
தி.மு.க. கூட்டணிக்கு அம�ோக வெற்றி

புதுச்சேரியில் அனைத்து 
த�ொகுதிகளையும் தி.மு.க. 

கூட்டணி கைப்பற்றியுள்ளது 
குறிப்பிடத்தக்கது.

விளவங்கோடு சட்டசபை இடைத்தேர்தலில் 
காங்கிரஸ் வெற்றி: 11-வது முறையாக 

த�ொகுதியை கைப்பற்றி சாதனை
நாகர்கோவில், ஜூன்.5-

விளவங்கோடு சட்டசபை த�ொகுதி 
இடைத்தேர்தலில் காங்கிரஸ் வேட்பாளர் தாரகை 
கத்பர்ட் அம�ோக வெற்றி பெற்றார். 11-வது 
முறையாக இந்த த�ொகுதியை காங்கிரஸ் கட்சி 
கைப்பற்றி சாதனை படைத்துள்ளது.

குமரி மாவட்டத்தில் உள்ள விளவங்கோடு 
சட்டசபை த�ொகுதியில் 2021-ம் ஆண்டு தேர்தலில் 
காங்கிரஸ் வேட்பாளர் விஜயதரணி வெற்றி பெற்று 
எம்.எல்.ஏ.வாக இருந்தார்.  நாடாளுமன்ற தேர்தல் 
நெருங்கிய நிலையில் விஜயதரணி தனது எம்.
எல்.ஏ. பதவியை ராஜினாமா செய்தார். மேலும் 
காங்கிரஸ் கட்சியில் இருந்து விலகி பா.ஜ.க.வில் 
இணைந்தார். இதை த�ொடர்ந்து காலியாக 
அறிவிக்கப்பட்ட விளவங்கோடு சட்டசபை 
த�ொகுதிக்கான இடைத்தேர்தல், நாடாளுமன்ற 
தேர்தலுடன் சேர்த்து நடத்தப்பட்டது. 

விளவங்கோடு சட்டசபை த�ொகுதியில் 
காங்கிரஸ், பா.ஜ.க., அண்ணா தி.மு.க. மற்றும் நாம் 
தமிழர் என 4 முனை ப�ோட்டி நிலவியது. இதில் 
காங்கிரஸ் கட்சி சார்பில் தாரகை கத்பர்ட்டும், 
பா.ஜ.க. சார்பில் நந்தினியும், அண்ணா தி.மு.க. 
சார்பில் ராணியும், நாம் தமிழர் கட்சி சார்பில் 
ஜெமினி என 4 பெண்கள் களம் இறக்கப்பட்டனர். 
இதுதவிர 6 பேர் உள்பட ம�ொத்தம் 10 பேர் 
த�ொகுதியில் ப�ோட்டியிட்டனர். இந்த த�ொகுதியில் 
ம�ொத்தம் 2 லட்சத்து 37 ஆயிரத்து 741 வாக்காளர்கள் 
உள்ளனர். இதில் 1 லட்சத்து 55 ஆயிரத்து 412 
வாக்காளர்கள் ஓட்டு ப�ோட்டனர். இங்கு பதிவான 
வாக்கு சதவீதம் 65.19 சதவீதமாகும்.

இந்த நிலையில் வாக்கு எண்ணிக்கையானது 
நாகர்கோவில் க�ோணத்தில் உள்ள அரசு 
என்ஜினீயரிங் கல்லூரியில் நேற்று நடந்தது. வாக்கு 
எண்ணிக்கை த�ொடங்கியது முதலே காங்கிரஸ் 
வேட்பாளர் தாரகை கத்பர்ட் முன்னிலை பெற்றார். 
ம�ொத்தம் 20 சுற்றுகளின் முடிவில் காங்கிரஸ் 
வேட்பாளர் தாரகை கத்பர்ட் 91 ஆயிரத்து 54 
வாக்குகள் பெற்று அம�ோக வெற்றி பெற்றார். 
அதற்கு அடுத்தபடியாக பா.ஜ.க. வேட்பாளர் 
நந்தினி 50 ஆயிரத்து 880 வாக்குகள் பெற்றார். 
அந்த வகையில் 40 ஆயிரத்து 174 வாக்குகள் 
வித்தியாசத்தில் காங்கிரஸ் வேட்பாளர்  வெற்றியை 
உறுதி செய்தார். தற்போது வெற்றி பெற்றதன் மூலம் 
காங்கிரஸ் இந்த த�ொகுதியில் 11-வது முறையாக 
கைப்பற்றி சாதனை படைத்துள்ளது.

கடந்த 2021-ம் ஆண்டு நடந்த சட்டசபை 
தேர்தலின்போது காங்கிரஸ் சார்பில் ப�ோட்டியிட்ட 
விஜயதரணி 87 ஆயிரத்து 473 வாக்குகள் 
பெற்றிருந்தார். அவரை எதிர்த்து ப�ோட்டியிட்ட 
பா.ஜ.க. வேட்பாளர் ஜெயசீலன் 58 ஆயிரத்து 804 
வாக்குகள் பெற்றிருந்தார். எனவே கடந்த தேர்தலை 
விட பா.ஜ.க.வுக்கு இந்த தேர்தலில் வாக்குகள் 
குறைவாக கிடைத்துள்ளன. அதே சமயத்தில் 
அண்ணா தி.மு.க.வுடன் கூட்டணி அமைத்து 
பா.ஜ.க. ப�ோட்டியிட்டது குறிப்பிடத்தக்கது.

இந்த முறை  அண்ணா தி.மு.க.வுக்கு 4-வது இடம் 
தான் கிடைத்துள்ளது. அ.தி.மு.க. வேட்பாளர் 
ராணி 5,267 வாக்குகள் மட்டுமே பெற்று இருந்தார். 
அவரை விட நாம் தமிழர் கட்சி வேட்பாளர் 
ஜெமினி 2,883 வாக்குகள் அதிகம் பெற்றுள்ளார் 
என்பது குறிப்பிடத்தக்கது.   2 வேட்பாளர்களும் 
டெபாசிட் இழந்துள்ளனர். மேலும் ந�ோட்டாவுக்கு 
919 வாக்குகள் கிடைத்துள்ளன. 

படிவம்‌ எண். URC-2
அத்தியாயம்‌ XXI--ம் பகுதி I--ன் கீழ்‌ பதிவு செய்வது குறித்த அறிவிப்பை வழங்கும்‌ விளம்பரம்‌  

(நிறுவனங்கள்‌ சட்டம்‌, 2013-ன்‌ பிரிவு 374 (பி) மற்றும்‌ நிறுவனங்களின்‌ விதி 4 (1)  
(பதிவு செய்யும்‌ அங்கீகாரம்‌) விதிகள்‌, 2014-)

1. 	நிறுவனங்கள் சட்டம்‌, 2013-ன்‌ பிரிவு 366ன்‌ துணைப்பிரிவு  
(2)ன்படி பதினைந்து நாட்களுக்குப்‌ பின்னர்‌, ஆனால்‌ முப்பது 
நாட்கள்‌ காலாவதி ஆகும்‌ முன்னதாக, அமிட்டி பாலிமர்ஸ் என்ற 
கூட்டாண்மை நிறுவனத்தை பங்குகளால் வரையறுக்கப்பட்ட 
நிறுவனமாக, நிறுவனங்கள்‌ சட்டம்‌ 2013-  அத்தியாயம்‌  
XXI--ம்- பகுதி I--ன்- கீழ்‌ பதிவு செய்ய நிறுவனங்கள் பதிவாளர், சென்னை 
அவர்களிடம் விண்ணப்பிக்க உத்தேசிக்கப்பட்டுள்ளது என்று இதன் 
மூலம் அறிவிக்கப்படுகிறது

2. 	நிறுவனத்தின்‌ முக்கிய க�ொள்கைகள்‌ கீழ்வருமாறு 
வரையறுக்கப்பட்டுள்ளது:

	 ரப்பர் ப�ொருட்கள், பிளாஸ்டிக் ப�ொருட்கள், ரப்பர் ரசாயனம், 
ப�ொறியியல் இயந்திரங்கள், ப�ொறியியல் பாகங்கள் மற்றும் 
உதிரிபாகங்கள், அனைத்து வகையான த�ொழில்கள் மற்றும் 
அவற்றுடன் த�ொடர்புடைய தயாரிப்புகளில் பயன்படுத்தப்படும் 
ப�ொருட்களை உற்பத்தி செய்தல், செயலாக்குதல், இறக்கு, ஏற்றுமதி, 
மாற்றியமைத்தல், வாங்குதல், விற்பனை செய்தல், வர்த்தகம் 
செய்தல், வினிய�ோகித்தல் அல்லது வேறுவிதமான பரிவர்த்தனை 
மேற்கொள்ளுதல்.

3.	 முன்மொழியப்பட்ட நிறுவனத்தின் வரைவு குறிப்பாணை மற்றும் 
ஆர்டிகிள்ஸ் ஆப் அச�ோசியேஷன் ஆகியவற்றின் நகலை அலுவலகம்: 
மனை எண் XIII, தரை தளம், 5வது தெரு, எழில் நகர், அயப்பாக்கம், 
அம்பத்தூர், சென்னை - 600077 என்ற முகவரியில் ஆய்வு செய்யலாம்‌.

4.	 இந்த விண்ணப்பத்தை எதிர்க்கும்‌ எந்தவ�ொரு நபரும்‌, தமது 
ஆட்சேபணைகளை இந்த அறிவிப்பு வெளியான இருபத்தோரு 
நாட்களுக்குள்ளாக மத்திய பதிவு மையம் (CRC), இந்திய பெருநிறுவன 
விவகாரங்களுக்கான நிறுவனம் (IICA), மனை எண் 6, 7, 8, பிரிவு 5, 
ஐஎம்டி, மானேசர், குர்கான் மாவட்டம் (ஹரியானா), பின் குறியீடு - 
122050, என்ற முகவரிக்கு எழுத்துபூர்வமாக தெரிவிக்கலாம். அதன் 
நகல் ஒன்றை நிறுவனத்தின் பதிவு அலுவலகத்திற்கு அனுப்ப 
வேண்டும்.

	 ஜூன் 5, 2024 தேதியிடப்பட்டது
விண்ணப்பதாரரின் பெயர்(கள்). 

1. திரு டி எஸ் ராஜக�ோபால் 
2. திருமதி எஸ்.ஜெயலட்சுமி


